FORM G
(Version 3)

INVITATION FOR “EXPRESSION OF INTEREST FOR
RANKINI POWER GENERATION PRIVATE LIMITED OPERATING IN “POWER
GENERATION" AT KOLKATA

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor | CD - Rankini Power Generation Private Limited
along with PAN & CIN/ LLP | PAN No. - AABCR1630B
No. CIN No. - U40100WB1995PTC070451
2. Address of the registered office | Registered office:
Room No. 701, 7th Floor, Sidco Global Tower, CN
8/2, Sector-V, Salt Lake City, Kolkata - 700091,
West Bengal, India
3. URL of website https:/rankinipower.sumedhamanagement.com/
4. | Details of place where majority | The corporate debtor holds stake in Abhijeet
of fixed assets are located MADC Nagpur Energy Private Limited
(AMNEPL) which has a 246 MW power plant with
25.6 MW DG Sets at Nagpur. However, post the
initiation date/ CIRP Initiation Application filing
date, certain dilutions in the shareholding of
AMNEPL have taken place which are under legal
scrutiny.
5. | Installed capacity of main | N.A.
products/ services
6. | Quantity and value of main | N.A.
products/ services sold in last
financial year
7. |Number of  employees/ | There is only 1 employee in the company.
workmen
8. | Further details including last | Further details about the Corporate Debtor or any
available financial statements | additional information can be obtained from the
(with schedules) of two years, | Deemed Resolution Professional/ Resolution
lists of creditors are available at | Professional through the provided email:
URL: ip.rankinipower@gmail.com
9. | Eligibility for resolution The information can be obtained from the Deemed
applicants under section Resolution Professional/ Resolution Professional
25(2)(h) of the Code is through email: ip.rankinipower@gmail.com
available at URL:
10. | Last date for receipt of 08-10-2026

expression of interest




11. | Date of issue of provisional list | 18-10-2026
of prospective resolution

applicants N
12. | Last date for submission of 23-10-2026
objections to provisional list
13. | Date of issue of final list of 02-11-2026
prospective resolution
applicants
14. | Date of issue of information 07-11-2026
memorandum, evaluation (subject to receipt of Non-Disclosure Agreement
matrix and request for by Eligible PRAs)

resolution plans to prospective
resolution applicants

15. | Last date for submission of 07-12-2026*
resolution plans

16. | Process email id to submit ip.rankinipower@gmail.com
Expression of Interest

17. | Details of the corporate The Corporate Debtor is not registered with
debtor’s registration status as | Ministry of Micro, Small and Medium Enterprise.
MSME

* Subject to receipt of approval for extension of the CIRP period from the Committee of
Creditors and the Hon’ble NCLT, Kolkata Bench.

Further, refer Expression of Interest (EOI) Process Document available on the website of the
corporate debtor at hitps:/ /rankinipower.sumedhamanagement.com/ or send an email to
ip.rankinipower@gmail.com for relevant dates and detailed Expressioryof Interest.

Date: 23rd September, 2026 \i’“j
Place: Kolkata
For Rankini Power Generation Private Limited
Bijay Murmuria
Deemed Resolution Professional
In the matter of Rankini Power Generation Private Limited
Registration No: IBBI/IPA-001/IP-N00007/2016-17/10026
AFA Valid upto 31-12-2026
Registered address with IBBI: 6A Geetanjali Apartment, 8 B Middleton Street,
Kolkata - 700071, West Bengal
Registered E-mail ID with IBBI: bijay_murmuria@sumedhamanagement.com
Process specific E-mail address: ip.rankinipower@gmail.com
Website: https://rankinipower.sumedhamanagement.com/
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FORM G NOT
(Version 3)
INVITATION FOR “EXPRESSION OF INTEREST" SPEC
FOR RANKINI POWER GENERATION PRIVATE LIMITED
OPERATING IN “POWER GENERATION™ AT KOLKATA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India Dear St
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Securit
RELEVANT PARTICULARS shares
1. |Name of the Corporate|CD - Rankini Power Generation Private Limited Circulal
Debtor along with PAN &| PAN No. - AABCR1630B f J
CIN/ LLP No. CIN No. - U40100WB1995PTC070451 rom:l
2. |Address of the Registered | Registered Office: request
Office Room No. 701, 7th Floor, Sidco Global Tower,| | documi
CN 8/2, Sector-V, Salt Lake City, Kolkata - 700091, I d
West Bengal, India N orcel
3. |URL of Website https:/irankinip: 1F g t.com/ M_iRSD
4, |Details of place where| The corporate debtor holds stake in Abhijeet MADC windov
majority of fixed assets are| Nagpur Energy Private Limited (AMNEPL) which from Fi
locate: has a 246 MW power plant with 25.6 MW DG Sets Transfe
at Nagpur. However, post the initiation date/ CIRP
Initiation Application filing date, certain dilutions in This fac
the shareholding of AMNEPL have taken place {extend
which are under legal scrutiny. it
E. |Installed capacity of main|N.A. deficier
products / services below
6. |Quantity and value of main|N_A
products / services sold in Execut
last financial year of Tran
7. |Number of employees/| There is only 1 employee in the Company.
workmen Before
8. |Further details including| Further details about the Corporate Debtor or any i
last available financial|additional information can be obtained from April 01
statements (with schedules)| the Deemed Resoclution Professional / Resolution
of two years, lists of creditors | Professional through the provided email:
are available at URL: ip.rankinipower@gmail.com
9. |Eligibility for resolution| The information can be obtained from the Deemed
applicants under section | Resolution Professional { Resolution Professional| [~
25(2)(h) of the Code is|through email: ip.rankinipower@gmail.com All tran
available at URL: will be
10.|Last date for receipt of|08-10-2026
expression of interest traQSfT!
11. | Date of issue of provisional | 18-10-2026 Liicles 1
list of prespective resolution not be
applicants period.
12.|Last date for submission of | 23-10-2026 physica
objections to provisional list ;
73| Date of issue of final list of | 02-11-2026 Accord
prospective resolution have m
applicants P
14.| Date of issue of information | g7-11-2026 Client \
memorandum, evaluation| (subject to receipt of Non-Disclosure Agreement by
matrix and request for| Ejigible PRAS) and any
resolution plans to prospective the Col
lution applicants e
15, | Last date for submission of | 07-12-2026* timeling
resolution plans M/s. Bi
16. | Process email id to submit| ip.rankinipower@gmail.com (Office b
Expression of Interest Mahak:
17.|Details of the Corporate| The Corporate Debtor is not registered with Ministry| : *
Debtor’s registration status | of Micro, Small and Medium Enterprise, Tel.: (0:
as MSME {From 4
* Subject to receipt of approval for extension of the CIRP period from the Committee Email It
of Creditors and the Hon'ble NCLT, Kolkata Bench, Und
Further, refer Expression of Interest (EQ!) Process Document available on the website Update
of the corporate debtor at https://rankinipower.sumedhamanagement.com/ or Shareh
send an email lo ip.rankinipower@gmail.com for relevant dates and detailed KYC d
Expression of Interest. ¢ e
For Rankini Power G Private Limited | | Holding
Bijay Murmuria risks as
o d Resolution Professional
In the matter of Rankini Power Generation Private Limited | | Thanki
Registration No: IBBI/IPA-001/IP-N0O0007/2016-17/10026 For DC
AFA Valid upto 31-12-2026
Registered address with IBBI: 6A Geetanjali Apartment, Sd/
8B Middleton Street, Kolkata - 700071, West Bengal Dilip D
Registered E-mail ID with IBBI: bijay_murmuria@sumedhamanagemeant.com
Process specific E-mail address: ip.rankinipower@gmail.com Sr. Gen
Website: hitps:/rankinipower.sumedhamanagement.com/ Date: 2
Place: Kolkata Date: 23rd September, 2026 .
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